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Lo
A& ShoGirish Katpalia, Principed District & Sessions Judge. HQs, Central, THC
0 Sh Deepsh Jagoira, Prineisal Distriet & Sesstons Judge. Last, KKD
She Narotam Kanstal Ponanai District & Sessions Judge. South, Saket
booshoYashaant Samar, Prine par Oistriet & Sesstons Judge. Shahdara, KKD
S s Dharmesh shaesa, Prineipa District & Sessions Judge, New Dethi, PHC
toShoSanjay Garg- Lo Primcipal 2Hstrict & Sessions Judge. South-East, Saket
TooshoVinmad Ko Y adas . Princiaal District & Sessions Judge, North, Rohini
8. Sh. Sanjay Kunar, Principal District & Sessions Judge, West, I'HC
9. Sh. Manaoy Jain, Principal Distriet & Sessions fudge, South- West, Dwarka
F0.Sh. Vinay Kumar Gupta, Principal District & Sessions-cum-Special Judge
(PC Act) (B Rouse Averue
H. The Officiating Principal Distriet & Sessions Judge. North- West, Rohini

Sub.: Sensitication Programme on Justicing: Balancing Rules, Principles &
Social Contexts (Optional) for mixed group of DHJIS & DJS Officers on
23.07.2022

Respected Sir.

[ continuation to setter ol ever wember dated 12.07.2022, it is to humbly inform
that the “Sensitizution Programme on lusticing: Balancing Rules, Principles & Social
Contexts (Optionaly for mixea group of DHIS & DJS Officers” scheduled for 23 July,
2022, winch was cariier ty be condietod throueh Video Conferencing. shall now be held
vi physical form ar the 20 hi hebaa eademy

s requestel that the Judcid O1f feers posted m your district, who are nominated
tor this programme may sindly be wfo rmed Anbmn Ihc programme being conducted in
phasical form at e Deni Judisial Neaterny on 23 July 2022, The nomination list is
antesed herewith,

fhe nominated Judicial Officess may kindly be advised not to list any judicial
work on 237 July, 2022, so that litiguss and lawyers are not inconvenienced. In case
sote judicial work -as alicady been tivted, it may be preponed or adjourned accordingly,

10 the extent possibl;.
\

(Aditi Choudhary)

W aih regards

Soc DA frgs Senstsatien Justicing 1368 2022 16" July, 2022
Frcl s above
Copy to:

Pl nomnnated DEES officers presentiy gader iraining at Delhi tudicial Academy

RYile

(Aditi Choudhary)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT: DELHI

Syn2g- U Lo gl Llld

No _/10TP/Gaz./2022 Dated, Delhi the

As directed cooy of letta- bearing No. DJA/Trc./Sensitization/Justicing/1568/2022/2606
dated 16.07.22 received from the Ld. Director (Academics) Delhi Judicial Academy, Dwarka, New
Dethi (through e-mail} forwarded for nformation and necessary action to :-

1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi as per
“Annexure ‘A’

The P.S. to Ld. District & Sessions Judge (HQs), Delhi.

The Branch Incharge, Faci:ization Centre, Tis Hazari Court, D i,

The Website Commiztee, p@ﬂlsh/Hmm Tis Hazari Court, De|hlij

The LAYERS for uploading the same.
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(Mukesh-Kumar Gupta)
Additional.B \strict Judge (Central)/
Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)
]’ls Hazari Court Delh|

20 .




Annexure A

Nomination list of
Sensitization Programme on Justicing : Balancing Rules, Principles & Social Contexts
for Mixed Group of DHJS & DJS Officers

on 23" July, 2022
IS:)'. Name of Officer Present posting Cl;il;tlr)?c]:ce Place of Posting
DHJS
1 | Sh. Vinay Kr. Khanna District Judge (Commercial Court) South Saket
2 | Ms. Nivedita Anil Sharma District Judge (Commercial Court) | 3hakdama KKD
3 | Ms. Nisha Saxena District Judge (Commercial Court) Certral - THC
4 | Ms. Vireeta Goyal District Judge (Commercial Court) | Soutk-East Saket
5 | Sh. Mukesh Kr.Gupta ADJ Certral . THC
6 | Sh. Virod Yadav POMACT INorth Rohini
7 | Sh. Ashutosh Kumar ASJ (POCSQ) Mew Dealhi PHC
8 | Sh. Sarjay Jindal Judge, Family Court Worth Rohini
9 | Sh. Anil Kumar ASJ South Saket
10 | Sh. Shzilender Malik AS] (POCSQO) West THC
11 | Sh. Ravinder Singh-I ASJ (POCSO) Eas: KXD
12 | Sh. Harish Kumar AD]J North Rohini
13 | Sh. Tarun Yogesh POLC Rouse Avenue
14 | Sh. Gaurav Rao ASJ (POCSO) Soutk-East Saket
15 | Sh. Shivaji Anand ASJ Naorth Rohini
16 | Sh. Hemraj ADJ Cerntral - THC
17 | Ms. Guzmohina Kaur AD] So-ith Saket
18 | Ms. Colette Rashmi Kujur ADJ Central : THC
19 | Sh. Sunil Kumar ASJ (PDCSQO) North-West Rohini
20 | Sh. Arun Kumar Garg ADJ Central * THC
21 | Sh. Pankaj Sharma DHIS (Trainee)
22 | Sh. Harvinder Singh DHIJS (Trainee)
23 | Sh. Harun Pratap DHIS (Trainee)
24 | Sh. Gaurav Gupta DHIJS (Trainee)
25 | Sh. Rakesh Kumar Rampuri ASJ(FTSC) RC) East KKD
DJS
26 | Sh. Deepak Vats ACJ-cum-CCJ-cum-ARC South-Zast Saket
27 I Ms. Shruti Chaudhary MM Mahila Court) East KKD
28 | Ms. Anuradha Prasad Full Time Secretary, DLSA South-West Dwarka
29 | Sh. Pranat Kumar Joshi Full Time Secretary, DLSA Shahdara KKD
30 | Ms. Gita MM Central « THC
31| Sh. Dev Chaudhary MM South-West Dwarka
32 | Ms. Neha Barupal MM (NI Act) South Saket
33 | Sh. Divyam Lila Civil Judge South-West Dwarka
34 [ Ms. Vaishali Singh Civil Judge South-West Dwarka
35 | Sh. Abhinav Singh Civil Judge North-Vest Rohini
36 | Sh. Sahil Khurmi MM (NI Act) Rouse Avenue
37 | Ms. Angeza Bishnoi Civil Judge Certral * THC
38 | Ms. Divya Arora MM (INT Act) Soutk-'West Dwarka
39 | Sh. Ralul Jain MM (INT Act) Soutk-West Dwarka
40 | Sh. Aviral Shukla Civil Judge South-East Saket
41 | Ms. Priya Janghu Municipal Magistrate Soutk-West Dwarka
42 | Ms. Anam Rais Khan MM (NI Act) Rouse Avenue
43 | Sh. Sahil Gupta MM (NI Act) Digital Court South.-'West Dwarka
44 [ Ms. Shivangi Vyas MM (Mahila Court) New Delhi PHC
45 | Sh. Sunil Khatri MM (Virtual Traffic Court) Centrel - THC
46 | Sh. Dev Saroha MM New Dethi PHC
47 | Sh. Ankur Panghal MM (Virtual Traffic Court) Central - .THC
48 | Sh. Shubham Devadiya MM West THC
49 | Ms. Karuna MM (Mahila Court) West THC
50 | Ms. Aramika MM (Mahila Court) Shaadara KKD
51 | Ms. Kanika Jain MM (Mahila Court) North-West Rohini
52 | Sh. Uc¢bhav Kumar Jain MM (NI Act) Rouse Avenue




